
GOVERNMENT OF INDIA
MINISTRY OF COMMERCE & INDUSTRY

(DEPARTMENT OF COMMERCE)

LOK SABHA
UNSTARRED QUESTION NO. 3919

TO BE ANSWERED ON 18 th MARCH, 2020TO BE ANSWERED ON 18 MARCH, 2020

FTA ON MILK AND ITS PRODUCTS

3919. SHRI JASBIR SINGH GILL:
Will the Minister of COMMERCE & INDUSTRY (वािण�य एवं उ�ोग मं�ी ) be 

pleased to state:

(a) whether the Government has signed Free Trade Agreements (FTAs) on milk and its products 
with any country; with any country; 

(b) if so, the details of such countries; 
(c) whether any such FTA has been signed with New Zealand and A ustralia; and
(d) the details of the steps proposed by the Government to protect domestic dairy farmers?

ANSWER

okf.kT; ,oa m|ksx ea=h ( Jh ih;w’k xks;y )
THE MINISTER OF  COMMERCE AND INDUSTRY 

(SHRI PIYUSH GOYAL) 

(a) to (b): Government has not signed any Free Trade Agreements (FTAs) on milk with 
ASEAN, Japan and Korea. However, market access has been provided on some milk products like 
buttermilk, yogurt and some varieties of cheese in FTAs with ASEAN and Japan. 

(c):                India has not signed any FTA with New Zealand or Australia. 

(d):               In order to protect the interest of dairy farmers as well as promote dairy in the country, 
Government of India is implementing various schemes, namely, Rashtriya Gokul Mission, National 
Programme for Dairy Development, Dairy Entrepreneurship Development Scheme, Dairy 
Processing and Infrastructure Development Fund, Supporting Dairy Cooperatives and Farmer 
Producer Organizations engaged in dairy activities, National Livestock Mission and Livestock Producer Organizations engaged in dairy activities, National Livestock Mission and Livestock 
Health & Disease Control scheme.
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